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Central Administrative Tribunal

Principal Bench

OA 469/96

Neu Delhi, the 11th Plarch, 1996,

Hon'ble i*lrs Lakshmi Suatninathan, (*lember(3)
Hon'ble Shri R,K, Ahooja, flember (A)

/■

C'

Shri O.S, Chauhan, IaS (aGPIU 67)
Presently Home Commissioner to the
Govt. of Mizorgm, Aizaul-796001,

R/o B-17, Ram Prasth
P.O. Chander Naiar,
Delhi - UP Border,
Ghaziabad-201011, .,
(Advocate; Shri Luthra)

Appl .-Cent

versus

1, Secretary,
Min. of Personnel and Public
Grievance and Pensions
North Block, New Delhi,

2, Secretary,
flin, of Home Affairs,
Govt. of India
Central .Secretariat(North Block)
Neu Delhi.

3, Secretary,
UPSC, Dholpur House
Shahjehan nogd
Neu Delhi, Rpsnonbonts

ORD£R(Oral)

Hon'ble Hrs Lakshmi Suaminathan, nember(3)

Ld, counsel for the applicant prays

that he wishes to withdraw this OA with liberty

to file anotlser OA if necessapy.

2. The above application is dismissed as
JiUwithdrawn on the above condition^ in accordance
A'

with law. No costs.

scs

(  R.K, Ahoo^
l^iemb^ ^

(Mrs. Lakshmi Suaminarhan)
f^'ember (3)


